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LOK SABHA DEBATES

LOK SABHA

Wednesday, August 7, 2013/Sravana 16, 1935 (Saka)
The Lok Sabha met at Eleven of the Clock

[MapAM SPEAKER in the Chair]

WELCOME TO PARLIAMENTARY DELEGATION
FROM SEYCHELLES

[English]

MADAM SPEAKER: Hon. Members, | have to make
an announcement.

On behalf of the Hon. Members of the House and on
my own behalf, | have great pleasure in welcoming His
Excellency Mr. Andre Pool, Deputy Speaker of the National
Assembly of Seychelles and members of the Parliamentary
Delegation from Seychelles who are on a visit to India as
our honoured guests.

They arrived in India on Sunday, 4th August, 2013.
They are now seated in the Special Box.

Hon. Members, India-Seychelles relations are
characterized by close friendship and mutual
understanding. | am sure that this visit will further contribute
in strengthening the bonds between our two countries
which share similar values.

We wish the Parliamentary Delegation from
Seychelles a pleasant and a successful stay in our country.
Through them we convey our greetings and best wishes
to the Parliament, the Government and the friendly people
of Seychelles.

11.02 hrs.
OBITUARY REFERENCES

[English]

MADAM SPEAKER: Hon. Members, | have to inform
the House about the sad demise of two of our former

colleagues Sarvashri P. Subbiah Ambalam and Amar
Roypradhan.

Shri P. Subbiah Ambalam was a Member of the
Second Lok Sabha from 1957 to 1962 representing the
Ramanathapuram Parliamentary Constituency of the
erstwhile State of Madras.

A lawyer by profession, Shri Ambalam worked for
the uplift of backward classes.

Shri P. Subbiah Ambalam passed away on 21st
June, 2013 in Sivaganga, Tamil Nadu at the age of 92.

Shri Amar Roypradhan was a Member of the Lok
Sabha for eight consecutive terms from 1977 to 2004
representing the Coochbehar Parliamentary Constituency
of West Bengal.

He was also a Member of the West Bengal
Legislative Assembly for three terms.

An able Parliamentarian, Shri Pradhan served as
Chairman, Select Committee on the Constitution
(Scheduled Tribes) Order Amendment Bill, 1996 and as
member of several parliamentary and consultative

committees.

Shri Amar Roypradhan passed away on 3rd July,
2013 in Jalpaiguri, West Bengal at the age of 82.

We deeply mourn the loss of our former colleagues
and | am sure the House would join me in conveying our

condolences to the bereaved families.

Hon. Members, as you are aware ten persons are
reported to have been killed and several others injured
when a bus fell into a deep gorge at Nagori near Shimla
in Himachal Pradesh on 6th August, 2013.

The House expresses its profound sorrow on this
tragic incident which has brought pain and suffering to the
bereaved families and injured.

The House may now stand in silence for a short
while as a mark of respect to the memory of the departed.
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11.04 hrs.

The Members then stood in silence for a short

while.
[English]
MADAM SPEAKER: Now, the Question Hour.
...(Interruptions)

SHRI BASU DEB ACHARIA (Bankura): Madam, |
have given notice for suspension of Question Hour.
...(Interruptions)

11.05 hrs.

At this stage, Shri M. Anandan, Shri P. Lingam, Shri
M. Venugopala Reddy, Dr. Ram Chandra Dome and some
other hon. Members came and stood on the floor near the
Table.

11.06 hrs.

SUBMISSION BY MEMBER
Re: Ambush by Pakistan Army close to the line of
control in punchh sector of Jammu and Kashmir
[English]

MADAM SPEAKER: Yes, the Leader of the Opposition.
Let the Leader of the Opposition speak. But please be very
brief.

...(Interruptions)
MADAM SPEAKER: Please go back to your seats.
...(Interruptions)
[Translation]

SHRIMATI SUSHMA SWARAJ (Vidisha): Hon. Madam
Speaker, with your permission | would like to draw the
attention of this House towards a very serious issue.
...(Interruptions)

[English]

| am speaking for the jawans of Indian Army
...(Interruptions)
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[Translation]

Hon. Speaker, you know that yesterday we had
demanded a statement from the Hon. Defence Minister
regarding the martyrdom of five Indian Soldiers.
...(Interruptions) Hon. Minister came to the House at 3pm
and made a statement. ...(Interruptions) But we received
information late in the evening that a press release was
already issued by the Ministry of Defence during the day.
...(Interruptions) It is sad that the statement made by the
Defence Minister changed the facts of this release so
much that it also changed the nature of that incident.
...(Interruptions) All of them who were held responsible for
that incident have been exonerated. ...(Interruptions) | have
both the copies. ...(Interruptions) | want to read every
sentence from both these copies. ...(Interruptions) The
release issued by the Ministry of Defence during the day

said that. ...(Interruptions)
[English]

"The ambush was carried out by approximately 20
heavily armed terrorists along with soldiers of Pak Army."

...(Interruptions)
[Translation]

but the Defence Minister gave the Statement that
[English]

"The ambush was carried out by approximately 20
heavily armed terrorists along with persons dressed in

Pakistan Army uniforms." ...(Interruptions)
[Translation]

The comment made by the Ministry of Defence reads

that ...(Interruptions)
[English]

"This action is a likely consequence of frustrations of

the terrorists' tanzeems and Pak Army."
[Translation]

This entire line was omitted from the statement made
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by the Hon. Defence Minister. ...(Interruptions) It means
that the Ministry of Defence had accused the Pakistani
Army for this incident. ... (Interruptions) But the Hon. Defence
Minister gave the Pakistani Army clean chit and they were
totally exonerated. ...(Interruptions) They were acquitted.
...(Interruptions) therefore, | would like to say that an
immensely serious issue has arisen in the House. | want
your protection. ...(Interruptions) Please instruct the Hon.
Defence Minister to come here. ...(Interruptions) He must
accept the truth and apologise to the entire nation.
...(Interruptions) The Pakistani Army is responsible for this
and the Government should accept it. ...(Interruptions) The
Hon. Defence Minister is not here, but the Hon. Prime
Minister is here. ...(Interruptions) This is a co-incidence.
...(Interruptions) He should stand-up and say that Pakistan
Army is responsible for this. ...(Interruptions) who are we
to acquit them? ...(Interruptions) The Hon. Ministry of
Defence has confirmed that the people accompanied by
the terrorists belonged to Pakistan Army.... (Interruptions)
But the Government is saying that they were some people
dressed in Pakistan Army uniform. ...(Interruptions) Please
tell the Hon. Prime Minister to respond to this.
...(Interruptions) You give instruction. Hon. Prime Minister,

please respond. ...(Interruptions)
[English]

THE MINISTER OF URBAN DEVELOPMENT AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL
NATH): | will inform the Defence Minister about the concerns
expressed by the hon. Members. ...(Interruptions) | do not
know whether it is false or true. ...(Interruptions)

[Translation]
MADAM SPEAKER: Please go back to your seats.
...(Interruptions)
[English]
MADAM SPEAKER: Now, Question Hour.
Q. No.41. Shri Harishchandra Chavan.

...(Interruptions)

SRAVANA 16, 1935 (Saka)
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WRITTEN ANSWERS TO QUESTIONS

[Translation]

Quality of food under MDMS

*41. SHRI HARISHCHANDRA CHAVAN:
SHRI P. KUMAR:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether a number of children died/fell ill due to
intake of poor quality of mid day meal in different parts of

the country recently;

(b) if so, the details thereof along with the number
of cases of death and illness of children reported during

the last one year, State/UT-wise;

(c) whether the incidents were got investigated and
if so, the outcome thereof, incident-wise along with the

number of persons/officials found guilty and punished;

(d) whether the Government has constituted a
committee to review the guidelines on Mid Day Meal
Scheme (MDMS); and

(e) if so, the details thereof including the steps taken
or being taken by the Government to check such incidents

in future?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI M.M. PALLAM RAJU): (a) to (c)
During the last one year, 12 complaints of poor quality of
mid day meals have been received in this Ministry. After
receiving the complaints from stakeholders, these
complaints were referred to the concerned State
Governments for taking corrective measures under
intimation to this Ministry. The case-wise position is given
in the enclosed Statement. The action taken include a
warning to the concerned NGO and officers responsible,
the initiation of departmental proceedings against the

Principal / Headmaster, the suspension of erring officials



7 Written Answers

and the registration of criminal cases against responsible

persons for their negligence.

The tragic incident of 23 deaths occurred in Navsrijit
Govt. Primary School, Gandaman, Block Masrakh, District
Saran on 16th July, 2013. Out of 79 children, 55 children
had availed of the MDM; 46 children and 1 cook were
affected after taking the meals. 23 children died in the

incident.

The Government deputed an Additional Secretary of
the Department on the 17th July, 2013 for an onsite
investigation. He visited all the bereaved families and
submitted a detailed report to the Government. Based on
which a letter was issued to the State Government of
Bihar. The State Government has filed an FIR under
Sections 302, 307, 328 and 120(B) of IPC against the
Head teacher and others. The Head teacher has been
arrested and placed under suspension. Departmental
proceedings have been initiated against her. The services
of the Block Resource Person for MDMS terminated. The
State Government has issued detailed instructions to the
teachers, to taste the mid day meal before serving it to the
children. They have also initiated a massive programme

for completion of the incomplete kitchen-cum-stores.

(d) and (e) The Central Government has already
setup a Committee for revision of the MDM Guidelines.
The draft Guidelines are ready and have been circulated
to the eminent experts from various disciplines viz. Food
Safety; Social Audit, Fuel Efficiency, and Capacity Building
to seek their valuable inputs. The draft guidelines have
also been shared with all States / UTs during Education
Secretaries meeting held on 25th June, 2013 with a request

to furnish their comments.

After the unfortunate incident of Bihar, the Central
Government has issued detailed guidelines on 22nd July,
2013 to ensure quality, safety and hygiene under Mid Day
Meal Scheme to all the States / UTs with a request to take

prompt action on following points:

AUGUST 7, 2013
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(i) Setting up of an effective Management Structure

for MDM at various levels.

(i) Mandatory tasting of the meal by at least one

teacher before it is served to the children.

(iii) Safe storage and supply of ingredients to

schools.
(iv) Capacity building of stakeholders.

(v) Procurement of pulses and ingredients of
branded and Agmark quality and supply to

schools on the lines of Maharashtra.

(vi) Awareness about entitlements under Mid Day

Meal Scheme.

(vii) Convening of District level Vigilance and
Monitoring Committee meeting under the
Chairmanship of senior most Member of

Parliament from the district.

(viii) Social Audit of the Scheme. A pilot in this regard

had already been carried out in Bihar.

(ix) Testing of food samples by FSSAI / CSIR / NABL

accredited lab.

(x) Prompt action on the reports of the Monitoring

Institutes, Joint Review Mission etc.
(xi) Contingency Medical Plans.

Secretary, School Education & Literacy, reviewed
the situation through Video conference with all the State
Education Secretaries and urged them to strengthen MDMS
and call a meeting of District level Vigilance and Monitoring

Committee immediately.

The Union Human Resource Minister organized a
National level Consultation with experts in nutrition and
mid day meal for taking the views of the stakeholders on
31st July, 2013. This was followed by Convergence meeting
by the Planning Commission between MHFW and MHRD
and other stakeholders on 2nd August, 2013.
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Reduction in Poverty

*42. SHRIMATI PUTUL KUMARI:

SHRI GAJANAN D. BABAR:
Will the PRIME MINISTER be pleased to state:

(a) whether as per the latest National Sample Survey
Organisation (NSSO) data, poverty in the country has
reduced from 37.2% in 2004-05 to 21.9% in 2011-12;

(b) if so, the details thereof, State/UT-wise including
the criteria used to determine poverty in the country;

(c) whether the Millennium Development Goals
(MDG) Report 2013 has also brought out the data regarding
poverty reduction in the country;

(d) if so, the details thereof; and

(e) the steps taken by the Government to achieve
the targets set under MDG?

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE
IN THE MINISTRY OF PLANNING (SHRI RAJEEV
SHUKLA): (a) and (b) The Planning Commission estimates
the extent of poverty from the Large Sample Surveys on
Household Consumer Expenditure carried out by the
National Sample Survey Office (NSSO) of the Ministry of
Statistics and Programme Implementation based on poverty
lines determined by an Expert Committee. The NSSO
surveys are normally conducted on quinquennial basis.
However, because the last quinquennial survey in
2009-10 occurred in a drought year, it was decided to
conduct a Large Sample Survey on Household Consumer
Expenditure in 2011-12. Although the Tendulkar poverty
line is currently under review by an Expert Group chaired
by Dr. C. Rangarajan, it was felt that since the data for
2009-10 were reported in the 12th Plan based on the
Tendulkar poverty line, the same methodology should be
used for the 2011-12 data to give a comparable estimate
for 2011-12, which is last year of the 11th Plan period. The
poverty lines and poverty ratios for 2011-12 have been
computed following the extant Tendulkar methodology
based on Monthly Per Capita Consumption Expenditure
and these have been released through a Press Note
issued on 22nd July 2013. According to this Press Note,
the poverty ratio in the country has come down from 37.2%
in 2004-05 to 21.9% in 2011-12. The State/UT-wise details

SRAVANA 16, 1935 (Saka)
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of poverty ratio in 2004-05 and 2011-12 are given in the
enclosed Statement.

(c) and (d) As per the Millennium Development Goals
Report 2013 (UNDP), the poverty rate in India fell from 49
per cent in 1994 to 42 per cent in 2005 and to 33 per cent
in 2010. Further, the report states that if the current pace
continues, India will meet the poverty reduction target by
2015.

(e) Government has initiated various measures to
improve the quality of life of the people and to reduce
poverty in the country through direct intervention by
implementing specific poverty reduction and mitigation
programmes such as: Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS), National
Rural Livelihood Mission (NRLM), Swarna Jayanti Shahari
Rozgar Yojana (SJSRY), National Rural Health Mission
(NRHM), Sarva Shiksha Abhiyan (SSA), Mid-Day Meal
Scheme (MDMS), Jawaharlal Nehru National Urban
Renewal Mission (JNNURM), Integrated Child
Development Services (ICDS), Rajiv Gandhi National
Drinking Water Mission (RGNDWM), Total Sanitation
Campaign (TSC), Indira Awaas Yojana (IAY), National
Social Assistance Programme (NSAP), etc. All other policy
initiatives of the government which have led to higher
GDP growth in the country have individually and collectively
contributed to raising the living standards of people over
time and to the decline of absolute poverty. This is reflected
in the decline in the poverty ratio by 2.2 percentage points
per year during the seven years from 2004-05 to 2011-12
as compared to only 0.7 percentage points per year during
the eleven years 1993-94 to 2004-05.

Statement

Percentage of Population below poverty line by
States/UTs (Tendulkar Methodology)

SI. No. States 2004-05 2011-12
1 2 3 4

1 Andhra Pradesh 29.6 9.2
2 Arunachal Pradesh 31.4 34.7
3 Assam 34.4 32.0
4 Bihar 54.4 33.7
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1 2 3 4 1 2 3 4
5 Chhattisgarh 49.4 39.9 34 Daman and Diu 8.8 9.9
6 Delhi 13.0 9.9 35 Lakshadweep 6.4 2.8
7 Goa 24.9 5.1 All India 37.2 21.9
8 Gujarat 31.6 16.6 Harassment of Indians at Airports
9 Haryana 241 1.2 *43.  SHRI  GANESHRAO  NAGORAO
10 Himachal Pradesh 22.9 8.1 DUDHGAONKAR:
SHRIMATI BHAVANA PATIL GAWALI:
11 Jammu and Kashmir 13.1 10.3
Will the Minister of EXTERNAL AFFAIRS be pleased
12 Jharkhand 45.3 37.0 to state:
13 Karnataka 33.3 20.9 (a) whether the Government is aware of incidents
14 Keral 19.6 2 1 of harassment of Indians at airports of several countries
eraia ' ' including the United States of America;
15 Madhya Pradesh 48.6 31.6 (b) if so, the details thereof;
16 Maharashtra 38.2 17.4 (c) whether the Government has taken up such
17 Manipur 37.9 36.9 cases with the respective countries;
18 Meghalaya 16.1 11.9 (d) if so, the details thereof along with the reaction
of the respective countries thereto; and
19 Mizoram 15.4 20.4
(e) the measures taken or being taken by the
20 Nagaland 8.8 18.9 Government in this regard?
21 Odisha 57.2 32.6 THE MINISTER OF EXTERNAL AFFAIRS (SHRI
05 Puniab 0.9 8.3 SALMAN KHURSHEED): (a) to (e) Some instances of
unja ’ ’ secondary frisking/enhanced security checks/secondary
23 Rajasthan 34.4 14.7 inspections of Indians, in some countries like the United
o States of America, Canada, United Kingdom, Germany,
24 Sikkim 30.9 8.2 France, ltaly, Poland, Turkey, Malaysia and Mozambique,
25 Tamil Nadu 29 4 113 have been brought to the attention of the Government. A
list of some recent such instances is enclosed as Statement.
26 Tripura 40.0 14.0 These cases of secondary frisking/enhanced security
‘h » checks/secondary inspections are normally presented to
27 Uttarakhand 827 3 us as necessitated by security requirements. The
28 Uttar Pradesh 40.9 29.4 Government has lodged strong protest with the respective
governments on each such occasion. The Government
29 West Bengal 34.2 20.0 has conveyed that while it respects the rights of each
L . hei
30 Puducherry 142 97 09untry tg mstltut.e necessary s.ecunty. procec.iures at t .elr
airports, internationally recognized diplomatic courtesies
31 Andaman and Nicobar Islands 3.0 1.0 and privileges as also religious and cultural sensitivities
. must be respected. In several instances, respective
32 Chandigarh 1.6 21.8 governments have shown sensitivity about the
33 Dadra and Nagar Havel 49.3 393 inconvenience caused to Indian travellers because of these

14

enhanced security checks.
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[English]
Uranium Resources

SHRI NISHIKANT DUBEY:
SHRIMATI USHA VERMA:

*44.

Will the PRIME MINISTER be pleased to state:

(a) the requirement of nuclear fuel/uranium for the
atomic power plants being run and under construction in

the country;

(b) whether India is self-reliant in nuclear fuel/

uranium resources;

(c) if so, the details thereof along with the details of
uranium reserves found in the country during the last three

years and the current year; location and State-wise;

(d) the efforts being made to explore new uranium

mines in the country, Statewise; and

(e) the steps taken/being taken by the Government
to acquire uranium mines in other countries with a view to
ensuring continuous supply of uranium to nuclear reactors

in the country?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE PRIME MINISTER'S
OFFICE (SHRI V. NARAYANASAMY): (a) The appropriate
requirements ot nuclear fuel/ uranium for Pressurised

Heavy Water Reactors are as given below:

Unit Capacity (MW) Annual Fuel
Requirement at
85% Capacity

Factor (tonnes U02)

220 45
540 100
700 125

The appropriate requirements of low enriched

uranium for Light Water Reactors are as given below:
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Unit Capacity (MW) Annual Fuel
Requirement at
85% Capacity
Factor (tonnes

low enriched-

uranium)
160 6
1000 27

(b) No Madam. The currently known reserves of
indigenous uranium in the country are not sufficient in
terms of fuel supply to run atomic power stations in the

country.

(c) The details of in situ U,O, reserves established
by Atomic Minerals Directorate for Exploration and
Research (AMD), a constituent unit under the Department
of Atomic Energy during the last three financial years and
current financial year are as given under:

U,0O, in tones

State 2010-11 2011-12 2012-13 2013-14
(As on May
2013)
Rajasthan 996 55 518
Meghalaya 1326 1160 719
Andhra Pradesh 20306 6650 9479 4291
Jharkhand 3169 4571

(d) AMD is engaged for establishing uranium
resources in the country. Surveys by AMD includes
heliborne geophysical surveys and AMD continues its
efforts to locate additional resources of uranium by
conducting such surveys in order to locate new uranium
reserves in the country.

Major areas which are currently under survey and
exploration to augment uranium reserves in India include:

a. Tummalapalle-Rachakuntapalle, Kadappa district,
Andhra Pradesh

b. Koppunuru and adjoining areas, Guntur district,
Andhra Pradesh

C. Rohil and adjoining areas, Sikar district, Rajasthan
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d. Wahkut and Umthongkut areas of West Khasi Hills
district, Meghalaya

e. Gogi, Yadgir district, Karnataka

f. Singridungri-Banadungri, East Singhbhum district,
Jharkhand and

g. Bangurdih, Seraikela-Kharsawan district, Jharkhand.

No specific proposals in this regard are under
consideration in the Department.

Development of Human Resources

*45.SHRI PRALHAD JOSHI: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Government has any specific plans
to take advantage of the demographic profile of the country
through comprehensive skill development programmes;

(b) if so, the details thereof;

(c) whether such proposals especially those for
imparting quality education have been included in the
12th Five Year Plan;

(d) if so, the details thereof; and

(e) the specific steps taken/being taken by the
Government for capacity building in this regard in the
country especially in the rural areas?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI M.M. PALLAM RAJU): (a) Yes,
Madam.

(b) The Government of India has formulated the
National Policy on Skill Development in 2009 that gives
the broad framework for skill development in the country.
Through this Policy, the Government has put in place an
institutional structure for skill development. This structure
include; the National Skill Development Agency (which
subsumes three erstwhile entities, viz., PM's National
Council on Skill Development, National Skill Development
Coordination Board and the Office of the Adviser to the PM
on Skill Development) and the National Skill Development
Corporation (NSDC). NSDA has already been approved
by the Government. The functions of NSDA and NSDC are
at enclosed Statement-| & Il respectively. Skill Development
has been undertaken through a number of schemes
implemented by different Ministries/Agencies. A key Ministry
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in this regard is the Ministry of Human Resource
Development that links Skill Development with quality
education through its National Vocational Education
Qualification Framework (NVEQF). NVEQF is a nationally
integrated education and competency based skill framework
that provides multiple pathways both within vocational
education and between general and vocational education
to link one level of learning to another higher level and
enable learners to progress to higher levels from any
starting points in the education and/or skill system. It allows
cross mobility of students and their absorption in Industry
with certain skill gained over a fixed period of time or their
seamless integration into higher learning that enable them
to acquire formal degree and higher skills so that they
perform higher level jobs in industry.

(c) Yes, Madam.

(d) The 12th Five Year Plan envisages quality and
relevance of skill development as key to India's global
competitiveness as well as improving an individual's
access to decent employment. A number of schemes are
envisaged for implementing through different Ministries.
Among these the Ministry of Labour and Ministry of HRD
have significant roles in attempting to integrate Skill
Development, Employability and Education. Modular
Employable Skills (MES) programme has been initiated by
Ministry of Labour and Employment wherein short duration
courses are provided to prospective trainees using both
government and private infrastructure. 1402 modules
covering more than 60 sectors have been developed, 36
Assessing Bodies empanelled for conducting assessment,
6951 vocational Training Providers registered and more
than 13.53 lakh persons have been trained/tested. ITls
has been improved through up gradation and creation of
centers of Excellence by introducing multi-skilling course.
This is done under public-private-partnership in the form
of Institute Management Committees with representatives
from industries, government and academic organisations
who play a major in terms of providing practical training
and identification of emerging skill demands in the local
industry. In order to improve the outreach of open schooling
programme with special focus on skill development
particularly in the educationally backward districts of the
country, the Rastriya Madhyamik Siksha Abhiyaan(RMSA)
aims at strengthening the infrastructure facilities for National
Institute of Open Schooling(NIOS) and 16 State Open
Schools It also envisages concerted action in several key
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areas in order to ensure that skill formation takes place in
a demand driven manner including curriculum for skill
development to be reoriented on a continuing basis to
meet the demands of the employers/industry and align it
with the available self-employment opportunities. The All
India Council for Technical Education (AICTE) has made
detailed general and vocational contents in 13 sectors
with 57 specializations in close association with the market
forces for the NVEQF. As per the 12th Plan an enabling
framework is needed that would attract private investment
in skill development through Public Private Partnership
(PPP). Accordingly, for session 2013-14 the AICTE has
accorded approval to 79 Skill Knowledge Providers (SKPs)
and 376 Institutions for running the NVEQF programmes
under the self-financing mode.

(e) Several measures for capacity building have
been undertaken. One of the components of NVEQF is
that of developing capacity building programme for teachers
and trainers. The scheme of Community Development
through Polytechnics (CDTP) aims at providing non formal,
short term, employment oriented skill development
programmes, through AICTE approved polytechnics, to
various sections of the community particularly the rural,
unorganized and disadvantaged sections of the society, to
enable them to obtain gainful self/ wage employment. 518
polytechnics have been provided financial assistance to
implement the scheme till 31.07.2013. Government of India
has scheme for setting up 200 community colleges in
existing colleges/polytechnics from the academic session
2013. AICTE has scheme for setting up 35 Model Skill
Centres one in each in a State/ Union Territory forging
hands on training of students under the NVEQF Scheme
and also launched a new scheme National Employability
Enhance Mission (NEEM) to offer on the job practical
training to enhance employability.

Under the scheme of Vocationalisation of Higher
Secondary Education, a pilot on NVEQF was launched in
September, 2012 in Haryana across 40 schools in 8 districts
covering 4908 students. The districts include Gurgaon,
Faridabad, Mewat, Palwal, Jhajjar, Rohtak, Ambala and
Yamuna Nagar. The scope of the pilot included NVEQF
level 1 to 4 i.e. from Class IX to Class Xll in four industry
sectors: Information Technology (IT)/information Technology
Enabled Services (ITeS), Automotive, Security and Retail.
Under the pilot appropriate infrastructure, including
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laboratories, tools, equipments, raw materials, were
provided to all the schools. Competency based curriculum
and courseware for job roles in four industry sectors was
developed by Pandit Sunderlal Sharma Central Institute of
Vocational Education (PSSCIVE) and Central Board of
Secondary Education (CBSE) in consultation with industry.
Induction training in vocational pedagogy and trade specific
skills was provided to all the vocational co-coordinators
and teachers. Necessary tie up with local industry was
made for providing skill training to the students. The State
School Education Board, Haryana, has been entrusted
with the task of assessment and certification in consultation
with industry for the skills offered under the pilot project.

There is also a provision of building capacities within
local management committee at the school, including in
the rural areas as well as at the district and state
institutional level. The scheme provides for 30 days
induction training and 7 days in service training of teachers.
CBSE also undertook 6 master trainer training workshops
for the capacity building of vocational teachers. A
component on Skill Training of Rural Youth has been kept
under the 12th Plan National Mission on Agricultural
Extension and Technology. Ministry of Agriculture is
focussing on skill development programmes under different
Schemes in different areas of Agriculture as at enclosed
Statement-Ill.

Ministry of Rural Development has restructures SGSY
as National Rural Livelihoods Mission (NRLM), also known
as Aajeevika, on 26th June, 2010. The Special Projects for
placement linked Skill Development was accordingly
revisited repositioned under Aajeevika in September 2012
as Aajeevika Skill Development Programme (ASDP). The
Ministry plans to impart skills to 50 lakh rural BPL youth
under ASDP in 12th five year plan. The ASDP seeks to
cater to the occupational aspirations of the rural poor with
focus on youth, and on communities who have limited
access to formal employment avenues including SC/ST,
women and Minorities. Skilling the rural poor with focus on
outcomes, consumer choice and competition, permitting
accumulation of knowledge and skills and ensuring
bankability and/or employability of the skills developed
through co-created solutions and through forging
partnerships between the government at the central and
state, with all potential stakeholders forms the basis of the
programme. A total of 8,49,838 youths have been trained
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and 6,70,814 youths have been given employment under
the placement linked skill development projects under
SGSY and subsequently the ASDP.

Statement-I

Functions of NSDA

NSDA is an autonomous body which will coordinate
and harmonize the skill development efforts of the
Government and the private sector to achieve the skilling
targets of the 12th Plan and beyond and endeavour to
bridge the social, regional, gender and economic divide (i)
by ensuring that the skilling needs of the disadvantaged
and marginalized groups like SCs, STs, OBCs, minorities,
women and differently-abled persons are taken care of
through the various skill development programmes and (ii)
by taking affirmative action as part of advocacy by the
NSDA. The Central Ministries and NSDC will continue to
implement schemes in their remit. The NSDA will anchor
the National Skills Qualifications Framework (NSQF) and
facilitate the setting up of professional certifying bodies in
addition to the existing ones.

The NSDA will discharge the following functions:

. Take all possible steps to meet skilling targets as
envisaged in the 12th Five Year Plan and beyond;

. Coordinate and harmonize the approach to skill
development among various Central Ministries/
Departments, State Governments, the NSDC and
the private sector;

. Anchor and operationalize the NSQF to ensure that
quality and standards meet sector specific
requirements;

. Be the nodal agency for State Skill Development
Missions;
. Raise extra-budgetary resources for skill

development from various sources such as
international agencies, including multi-lateral
agencies, and the private sector;

. Evaluate existing skill development schemes with a
view to assessing their efficacy and suggest
corrective action to make them more effective;

. Create and maintain a national data base related to
skill development including development of a
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dynamic Labour Market Information System

(LMIS);
. Take affirmative action for advocacy;
. Ensure that the skilling needs of the disadvantaged

and the marginalized groups like SCs, STs, OBCs,
minorities, women and differently abled persons
are-taken care of; and

. Discharge any other function as may be assigned
to it by the Government of India.

Statement-II

Functions of NSDC

National Skill Development Corporation was set up
as part of a national skill development mission to fulfill the
growing need in India for skilled manpower across sectors
and narrow the existing gap between the demand and
supply of skills. The objective of NSDC is to contribute
significantly (about 30 per cent) to the overall target of
skilling / upskilling 500 million people in India by 2022,
mainly by fostering private sector initiatives in skill
development programmes and providing viability gap
funding.

The salient features (mission) of NSDC are:

i. Upgrade skills to international standards through
significant industry involvement and develop
necessary frameworks for standards, curriculum and
quality assurance.

ii. Enhance, support and coordinate private sector
initiatives for skill development through appropriate
Public-Private Partnership (PPP) models; strive for
significant operational and financial involvement
from the private sector.

iii. Focus on underprivileged sections of society and
backward regions of the country thereby enabling a
move out of poverty; similarly, focus significantly on
the unorganized or informal sector workforce.

iv. Play the role of a "market-maker" by bringing
financing, particularly in sectors where market
mechanisms are ineffective or missing.

V. Prioritize initiatives that can have a multiplier or
catalytic effect as opposed to one-off impact.
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NSDC covers skills for the 20 (twenty) High Growth
Organized Sectors and from the unorganized sector.

NSDC provides funding to proposals submitted to it
for providing vocational training and skill development
projects. Besides NSDC plays a significant enabling role
in some of support services like curriculum, faculty and
their training, standards and quality assurance, technology
platforms and setting up standards and accreditation
systems in partnership with industry associations by setting
up Sector Skill Councils.

Till the end of the last financial year (31st March,
2013), NSDC had approved 82 Training Proposals and 18
Sector Skill Councils. Since inception and till the end of
the last financial year, about 6,00,000 people have received
job oriented skills training in a wide array of sectors-
ranging from healthcare, tourism, hospitality and travel,
banking, financial services and insurance (BFSI), retail, IT,
electronics, textile, leather, handicrafts and automotive to
agriculture, cold chains and refrigeration etc. across India
through proposals approved by NSDC.

Statement-lll

List of Vocational Courses in Agriculture and Allied

Sector.
1. Seed/ seedlings production and marketing
2. Nursery raising
3. Tissue Culture Unit
4. Contract Farming
5. Floriculture
6. Horticulture Clinic
7. Precision farming and hi-tech agriculture/ horticulture
8. Cultivation of Medicinal Plants and Marketing
9. Landscaping and maintenance

10. Land development, conservation, amelioration and
use

11.  Natural Resources Management
conservation in agriculture

including

12.  Bio-fertilizer Production and Marketing

13.  Organic Manure Production
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14.  Soil Testing

15.  lIrrigation and Water Management Techniques and
Equipment

16. Farm implements/ machinery production, handling
and maintenance

17.  Plant protection through integrated approaches
18. Food Storage, processing and value addition

19. Value addition (sorting, grading, etc), packaging,
storage processing etc.

20. Management of Rural Godowns
21.  Direct Marketing and Retail Marketing

22.  Marketing, insurance and credit management Bore-
well maintenance and installation/maintenance of
pump sets and accessories.

23.  Computer Skills for Agriculture

24. Bee-keeping/Sericulture/Mushroom
25.  Animal feed Production and Marketing
26. Dairy/Poultry/Piggery/Goatery

27.  Fisheries

28.  Agriculture Journalism

29.  Agro-Eco Tourism

List of Important Schemes
1. Extension Reforms Scheme- Farm School.

2. National Food Security Mission (NFSM)- Farmers
Field Schools

3. National Horticulture Mission (NHM)- Training of
Farmers

4. Horticulture Mission for North-eastern and Himalayan
States - Training of Farmers

5. Skill based Training of Rural youth and Farmers by
KVKs under ICAR.

Mushrooming of New Universities

*46.DR. RATNA DE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:
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(a) the criteria to regulate establishment and
functioning of Universities in the country;

(b) whether any mechanism has been put in place
to assess the performance of the existing Universities;

(c) if so, the details thereof and the action taken/
being taken by the Government against those Universities
whose performance is not found satisfactory; and

(d) the steps taken/being taken by the Government
to check mushrooming of new Universities in the country
and to improve the quality of education being imparted in
these Universities?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI M.M. PALLAM RAJU): (a) The
Central and the State Governments can establish a
University in pursuance of powers under Entry 25 to List
Il (Concurrent List) and Entry 32 to List Il (State List),
respectively, of the VIlth Schedule to the Constitution of
India. However these powers are subject to provisions in
exercise of Entry 66 of List (Union List) of the VlIith Schedule
of the Constitution, which deals with co-ordination and
determination of standards in institutions for higher
education or research and scientific and technical
education.

The University Grants Commission (UGC) Act, 1956,
which has been enacted pursuant to Entry 66 of List | of
the Constitution of India, defines a University as established
or incorporated by or under a Central Act, a Provincial Act
or a State Act, and includes any such institution as may,
in consultation with the University concerned, be
recognised by the Commission in accordance with the
regulations made in this behalf under this Act. Further, as
per the provisions of Section 3 of the UGC Act, 1956,
Deemed to be Universities are declared by the Government
of India, on the advice of the UGC. The UGC(Establishment
and maintenance of standards in Private Universities)
Regulations, 2003 and the UGC (Institutions Deemed to
2010
establishment and operation of Private Universities and

be Universities) Regulations, regulate the

Deemed to be Universities respectively.

Further, in exercise of the powers vested with it
under Section 12 and 26 of the UGC Act, the UGC has laid
down several Regulations in addition to the above
mentioned two Regulations, for maintaining the standards
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in the Universities. These regulations are available on the
UGC website, viz- www.ugc.ac.in.

The UGC has also specified a list of Degrees for the
Purposes of Section 22 of the UGC Act, 1956.

(b) and (c) The UGC has reported that it conducts
periodical review of the functioning of the Deemed-to-be-
Universities and Private Universities in the country. The
UGC, in 2009, conducted a comprehensive review of 124
deemed-to-be-universities with the help of Expert
Committees. The reports of the Expert Committees are
available at http://www.ugc.ac.in/subpage/UGC-Expert-
Committee-Reports-DU.aspx. UGC also conducts a
comprehensive review of each State University before it is
included in Section 2(f) and Section 12B of the UGC Act,
1956.

The Government of India had constituted a Review
Committee in 2009 to review the functioning of the existing
Deemed-to-be-Universities. The Review Committee
categorized 38 Deemed-to-be-Universities in category A
(fit to continue), 44 in category B (deficient in some aspects
and could rectify those deficiencies within a time frame of
three years) and 44 in category C (unfit to continue). The
44 Institutions found unfit have filed cases in Supreme
Court and the matter is presently sub-judice.

Private Universities are regulated by the UGC as per
provisions contained in the UGC (Establishment and
Maintenance of Standards in Private Universities),
Regulations, 2003. These private universities are inspected
by the UGC with the help of concerned Statutory Council(s).
Out of the 138 State Private Universities, the UGC Expert
Committees have already visited 53 Private Universities.
The reports of UGC visiting Committees are available at
http://www.ugc.ac.in/privateuniversity.aspx

Apart from the above reviews, the UGC and the
Ministry also review the progress made by Central
Universities from time to time.

(d) Since the setting up of Universities is through
an Act of Parliament/ State Legislature, every proposal for
setting up of new Universities in the country undergoes
the scrutiny of the Central/ State Legislature.

Quality enhancement and improvement in standards
of higher education in all Universities, including new
Universities, is an ongoing process. UGC conducts a
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comprehensive review of each State University before it is
included in Section 2(f) and Section 12B of the UGC Act,
1956. The UGC has issued Regulations on "Minimum
Qualifications for Appointment of Teachers and other
Academic Staff in Universities and Colleges and Measures
for the Maintenance of Standards in Higher Education,
2010" which sets the standards of teaching in Indian
Universities. In order to improve quality of teachers and
teaching, National Eligibility Test (NET) and State Level
Eligibility test (SLET) have been made compulsory
requirements, with the only exception being those who
have completed Ph.D in accordance with UGC (Minimum
Standards and Procedure for Award of M.Phil/Ph.D
Degree), Regulations 2009. National Assessment and
Accreditation Council (NAAC), an autonomous body
established by the UGC, accredits universities and colleges
on various parameters of quality. The UGC has issued
regulations making accreditation mandatory for higher
educational institutions.

[Translation]

Civic Amenities in Urban Areas

*47. SHRI SURESH KASHINATH TAWARE:

SHRI ADAGOORU H. VISHWANATH:

Will the Minister of URBAN DEVELOPMENT be
please to state:

(a) whether the urban areas in the country are facing
sever constraints in term of basic amenities such as drinking
water, sewerage, drainage, toilets, etc;

(b) if so the details thereof and the reasons therefor
along with the action taken/ being taken by the Government
to address these problems in the time bound manner;

(c) the details of the schemes implemented/being
implemented by the Government for the development of
these basic amenities including the details of the proposals/
projects received from various States under each of these
schemes during the last three years and the current year,
project, city and State-wise;

(d) the details of the proposals cleared, funds
sanctioned and released and the work undertaken during
the above period, project city and State-wise; and

(e) the number of proposals/projects still pending
scheme, city and State-wise and the reasons therefor along
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with the time by which these pending proposal are likely
to be cleared?

THE MINISTER OF URBAN DEVELOPMENT AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL
NATH): (a) and (b) Yes madam. According to the 2011
Census, the urban population grew to 377 million showing
average growth rate of 2.76% per annum during 2001-
2011. The level of urbanisation in the country as a whole
increased from 27.7% in 2001 to 31.1% in 2011 - an
increase of 3.4 percentage points during 2001-2011,
compared to an increase of 2.1 percentage points during
1991-2001. Due to rapid urbanization, the provision of
basic amenities with reference to water supply, sewerage,
drainage and toilet facilities has not been able to keep
pace with the increase in population.

(c) to (e) The Central Government (Ministry of Urban
Development) provides assistance to State Governments
for improvement of basic amenities in cities / towns. The
following schemes are being run by the Ministry of Urban
Development for the augmentation of the basic amenities
in the urban areas:

(i) Jawaharlal Nehru National Urban Renewal Mission
(JNNURM): JnNURM is a reform driven scheme
which was launched on'3rd December, 2005 with
the objective of fast track development of cities
across the country, mainly focusing on bringing
efficiency in urban infrastructure service delivery
mechanisms, community participation and
accountability of Urban Local Bodies and Parastatal
agencies towards citizens alongwith sustainable
development of cities during the mission period
2005-12. Sixty five cities are covered under the
Urban Infrastructure Governance (UIG) component
of JnNURM.

The JnNURM has completed its normal tenure of
7 years on 31st March, 2012. The Government has
extended the period for 2 more years for completion
of ongoing projects/ reforms and has further
approved sanctioning of new projects upto
31.03.2014 as a transitional phase. Under the UIG
sub-mission of JnNURM, water supply, sewerage
drainage etc. are the admissible components of
projects. The details of sanctioned proposals under
UIG during the last three years and current year are
given in the enclosed Statement-I.
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Urban Infrastructure Development Scheme for Small
and Medium Towns (UIDSSMT): It is one of the sub-
components of JNNURM, which covers,, all cities /
towns as per 2001 census except cities/towns
covered under UIG. The details of sanctioned
proposals under UIDSSMT during the last three
years and current year are given in the enclosed
Statement-II.

Urban Infrastructure Development in Satellite Towns
(UIDSST): This pilot scheme for towns around Seven
mega cities (i.e. Mumbai, Kolkata, Delhi, Chennai,
Hyderabad, Bangalore and Ahmedabad) is for
developing urban infrastructure facilities like drinking
water, sewerage and solid waste management etc.
The details of sanctioned proposals during the last
three years and current year are given in the
enclosed Statement-lll.

AUGUST 7, 2013

(iv)

Statement-I

to Questions 56

North Eastern Region Urban Development
Programme (NERUDP); It is being implemented with
the financial assistance from Asian Development
Bank (ADB) in the capital cities of five North Eastern
States viz. Agartala (Tripura), Aizawl (Mizoram),
Gangtok (Sikkim), Kohima (Nagaland), and Shillong
(Meghalaya) covering priority urban services. The
detaiils of sanctioned proposals during the last three
years and current year are given in the enclosed
Statement-1V.

10% Lump-sum Provision Scheme for North Eastern
Region including Sikkim: This scheme became
operational in the. Ministry of Urban Development
from the financial year 2001-02. The details of
sanctioned proposals during the last three years
and current year are given in the enclosed
Statement-V.

List of projects which are approved in last three years and the current year under JnNURM (UIG)

Data as on 31.07.2013

Amount Rs. in Lakhs

Sl. No. State Name of the City Project Title Date of CSMC/  Total As per
CCEA/CCI ACA MoF
Meeting/ Commitmet Release
Project (Central Order
Approval Share) ACA
Released
till date
1 2 3 5 6 7
2010-11
1 Delhi Delhi Laying Interceptor Sewers along 19-May-10 47,519.85 11,880.00
the 3 major drains viz. Najafgarh,
supplementary and Shahdhra for
abatement of pollution in
Yamuna River
2 Gujarat Porbandar Augmentation of water supply at 20-Dec-10 2,104.84 526.21
Porbandar
3 Jharkhand Jamshedpur Integrated Solid Waste Mana- 17-Feb-11 1,668.12 417,08

gement Project for Jamshedpur
Urban Agglomeration
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1 2 3 4 5 6 7

4 Madhya Pradesh Indore Revierside corridor of Indore BRTS 12-Nov-10 9,000.00 2,250.00
Phase-1 -14.30 Km

5 Tamil Nadu Chennai Construction and Commissioning of 25-Feb-11 4,063.50 1,625.41
additional 120 MLD sewage treatment
plant at Koyambedu (Phase - Il) in,
Chennai

6 Uttarakhand Haridwar Sewerage System in Zone D 25-Mar-11 2,158.40 863.36
(Kankhal) and Zone D1 (Arya Nagar,
New Haridwar)

7  Uttarakhand Haridwar Sewerage System in Zone C2 25-Mar-11 598.68 239.47
of Haridwar

8 Uttarakhand Nainital Integrated Solid Waste Management 16-Jun-10 744.80 186.20
in Nanital

9 West Bengal Kolkata Stirm Water Drainage Scheme for 16-Jun-10 2,356.85 942.74
Kamarhati Municipality Kolkata

10 West Bengal Kolkata BRTS from Ultadanga to Goria in 16-Jun-10 8,851.85 2,212.96
Kolkata Metropolitan Area -15.50 Km

11 West Bengal Kolkata 24x7 Water Supply Scheme for 23-Sep-10 8,610.81 3,444.32
Panihati Municipality, Kolkata

12 West Bengal Kolkata Construction of Flyover Eastern 12-Nov-10 1,139.95 284.99
Railway Main Line along with
Approach Road Chandannagar

13 West Bengal Kolkata Barrackpore Kalyani-Dum Dum 12-Nov-10  11,009.95 2,752.49
Expressway Road Project within kMA

14 West Bengal Kolkata Elevated Corridor from Kestoput to 12-Nov-10 7,230.60 1,807.65
Jora Mandir on Kazi Narul Islam
Avenue

15 West Bengal Kolkata improvement of Upper Bagjola Canal 17-Feb-11 1,795.89 718.317
within Kolkata UA.

16 West Bengal Kolkata Storm Water Drainage for Baranagar  17-Feb-11 1,255.59 502.24
Municipal Area within Kolkata UA.

2011-12

17 Andhra Pradesh Vishakhapatnam Implementation of 24X7 water supply 23-Mar-12 4,174.50 1,043.63

in left out areas of south west sectors
of central region of Greater Visakha-
patnam Municipal Corporation (GVMC)

29
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1 2 3 4 5 6 7

18 Andhra Pradesh Tirupati Solid Waste Management in Tirupati 12-Mar-12 1,863.20 465.80
Municipal Corporation

19 Goa Panaji Heritage conservation for the city of 21-Jun-11 289.80 72.45
Panaji

20 Goa Panaji water suply for panaji city and surroun- 3-Jan-12 5,697.48 1,424.37
ding areas under the jurisdiction of
corporation of the city of panaji at Goa

21 Gujarat Porbandar Underground Drainage (Sewerage) 23-Mar-12 8,944.52 2,236.13
project for porbandar mission city

22 Himachal Shimla Sanitary Landfill site for Solid 12-Mar-12 840.50 210.13

Pradesh Waste Management plant at village

Bhariyal, Tehsil Dist. Shimla

23 Jammu and Jammu Comprehensive Sewerage Scheme 12-Mar-12 1,828.83 457.20

Kashmir for left out area, Phase Il of Division

Aof Greater Jammu City

24 Karnataka Mysore Water Management through surface 3-Jan-12 264.00 171.60
and Rainwater harvesting at Sri
Chamarajendra zoological Gardens

25 Maharashtra Greater Mumbai Sewerage System for Ambernath 3-Jan-12 3,829.56 957.38
Municipal Council

26 Mizoram Aizawl Improvement and Widening of City 3-Jan-12 3,486.06 871.52
Road Phase -1

27 Mizoram Aizawl Improvement and Widening of 3-Jan-12 1,716.88 429.22
Vaivakawn to Mizoram University

28 Mizoram Aizawl Shimui to Mizoram University as spur 3-Jan-12 4,778.39 1,194.60
of Aizwal city Ring Road

29 Nagaland Kohima Storm Water Drainage Development 27-Sep-11 3,623.49 2,355.26
Scheme for Kohima city Phase |

30 Uttarakhand Nainital Restoration and conservation of Raj 8-Nov-11 945.82 236.45
Bhawan

31 West Bengal Asansol Improvement upgradation & strength- 3-Jan-12 3,890.90 972 72
ening of road for Gammon bridge to
Gandhi more (NH-2) via Maya bazar
in Durgapur

32 West Bengal Asansol Improvement, widening to 4 lane and 12-Mar-12 2,158.31 539.57

strengthening of road from Jublee
Dhaba to SCOB gate at Asansol.

30



61

Written Answers

SRAVANA 16, 1935 (Saka)

to Questions

62

33

34

35

36

37

38

39

40

41

42

43

West

West

West

West

West

West

West

West

West

West

West

2012-13

44 Madhya Pradesh

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

Bengal

45 Maharashtra

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Kolkata

Ujjain

Nanded

Water Supply project (Phase-Il) for 29-Aug-11
Uluberia Municipality in Kolkata

RoB on A.P. Banerjee Road 27-Sep-11
connecting Ghosh Para Road,

Kalyani Highway in Ward No.

5-8 of Bhatpara Municipality

Bus Terminus Near Kalyani Railway 3-Jan-12
Station

Four Lane Fly Over at Kamalgazi 3-Jan-12
Intersection on EM Bypass Connector

at the starting point of Adi Ganga

in kolkata

Transmunicipal water supply project 10-Feb-12
for municipal towns of Madhyamgram,
New Barrackpore and Barasat

Transmunicipal water supply project 10-Feb-12
for municipal towns of Titagarh and
Khardah

Construction of elevated road 12-Mar-12
between JinziraBazzar and Bata-
nagar on Budge Budge Trunk Road

Construction of Bus Terminus with 12-Mar-12
Office Building/cafeteria on the

outskirts of Nabadiganta Industrial

Township Area (NDITA)

Barrackpore - Kalyani Dum Dum 12-Mar-12
Expressway Road project from
Sodepurto MB Road (Phase Il)

Storm water drainage system for 23-Mar-12
Madhyamgram Municipality, Kolkata

Integrated storm water drainage 23-Mar-12
system for Barasat Municipality,
Kolkata

Solid Waste Management in Ujjain 26-Mar-13
Municipal Corporation

Sewerage Collection System in 26-Mar-13
CIDCO, HUDCO area south Nanded

4,367.38

452.55

227.7